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N THE CENTRAL ADMINISTRATIVE TRfBUNP 
CUTTACK BENCH, CUTTACK 

OA.JT.A:/WA, 	 l. 11 199 

pp}icant (s) 

Versus 

iç&........Respondent (s) 

Sr. No. 	Date 	 Order with Signature 

01 

 

1 

f .  

28.6.9p 	A Memo has filed for with-dfawing the Original 

Application as a representation is still pending in the 

Govt. The applicant is a1lciedto with-craw the app1ication 
/-1: 

It will not affect the consideratio' by the Government. 

Vice-Chairman  

Merber (Judicial) 


